
, yea, whi~b JI circula,ted to all MIDil"~iO'1 
Departmeota/OlJJce. of tho' CeDtr.,1 
GoverDl'DODt. Pro'rel.ive· Ute of 
Klodi il 8ou.bt to, be eblured 
tbrouab this aDDual prosramme. 

7. Witb a view to acceleratin, the pro
lre.live usc of Hindi, thc Cental 
Government have initialed many 
incentives scheme which are as 
foJlow:-

(a) Scheme of awardins Rajbhasa 
ShieJd, Trophy and medals. 

(b) Orant of incentive alJowance to 
Stenographers and Typists for 
doina their official work ill Hindi 
in addition to English. 

(C) Incentive Scheme to original 
Hindi noting/drafting in official 
work. 

(d) Scheme of monetary incentives 
OD passiDI Hindi examinations 
under Hindi Teaching Scheme. 

(e) Scheme of monetary incentives on 
passing the Hindi Typing/Hindi 
Sterjography examina lion under 
Hindj Teaching Scheme. 

A._at written orr by S.O.C. of IX Asian 
Games 

5u74. SHRI SURESH KURUP: Will 
tbe Minister of YOUTH AFFAIRS AND 
SPORTS~be pleased to state: 

<a> whether an amount of Rs. 512576.11 
written off by the SOC of IX Asian Games 
bave been written back and adjusted in the 
amount of 1983-84; and 

(b) if so. tbe reasons thereof ? 

THE MINISTBR OF STATE IN THB 
DEPARTMENT OF YOUTH AFFAIRS 
AND SPORTS (SHRI R.K. JAI
CHANDRA SINGH). : (a) Yes, Sir. 

(b) Tbe Special Organising Committee 
baa IDdmated that this accounting adjust
_.at was necess;cialed due to ·tbe fact tbat 
certain cOttSumable items of stores issued 

. to various fteld aaencies and cbar,ed as 
~ptiO.D durin. 1982-83 were lubse .. 
... tl, returoed' b, tbem, aftcr tbe Qloso 

ot I'Dlacial yoar. These wore wri ften back 
and adjusted in prior period expenses OD 

recoDciitation between store records' and 
correspoodinl financial account. 

Arms Haalat Madra. Harbour 

567S. SHRI C. MADHA V REDDI: 

SHRJ M. RAGHUMA REDDY: 

Will thO Minister or HOME AFFAIRS 
be pJeased to state: 

Ca) whether Government's attention 
bas been drawn to the news-item appearing 
in tbe. Indian Bxpress dated 4 April, 1985 
where.tn it bas been stated that a larse 
quantIty of arms and ammnDitions was 
seized at Madras Harbour from a container 
which was booked from Singapore; 

(b) if SOt what are the details thereof; 
and 

(c) whether any inquiry has since been 
conducted and if so, outcome thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAt.f DULARI SINHA): 
(a) Yes Sir. 

(b) The vessel M.V. Sea Express which 
arrived at Madras Harbour on 15-3-85 
carrc:d among other items a container said 
to contain' waste paper. When the 
container was opened in the presence of 
Officials on 2·4-85, it was found that 
it contained arms & ammunitions, gas 
cylinders, transmission sets etc. A detailed 
Jist of items found in the contajner is given 
in enclosed statement. 

(c) The matter is under investigation. 

Statement 

In,entor, of Items found lit ContaiMr 

1. 20 case. each containing 15 set. of 
atenluns-i.e. a tot.) of 300. 

2. 70 Gunoy covered bundies each 
contaioinl 10 pieces of ritles-i.e. 
a total of 700. 

3. 241 packaaes (cases) contajnins 
bullets • 

4. Hi.b prcsaure Gas Cylinders-IS 
Noa • 
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5. ODe carton Belt ror Cyliodent-15 
Nos. 

6. One bundle Cylinder values-IS 
NOI. 

7. 51 Nos. bundles of clot'h. 

8. 2 Cartons-Photo copying machine 
and one power transformer. 

9. 2 Cartons-Trans-Receivers. 

10. 3 Cartons containing 4 Nos. Com
munication Receivers. 

11. 2 CartoDs-Hammock-120 Nos. 

12. One carton-Amplifiers. 

13. One carton-Retender Regulator. 

14. One bundle white paper. 

1 S. Antenna-S Nos. 

16. 3 Nos. Connectors and 2 pices 
connection wires. 

17. Six bales Kra ft waste papers. 

Construction of Building by Asiatic Society 

5676. SHRIMATI GBETA MUKHER
JEE : Will the Minister of CULTURE be 
pleased to state: 

(a) whether a sum of Rs. 34 lakh sanc
tioned by the Planning Board of the 
Asiatic Society during the year 1984-85 for 
tbe construction of its bicentenary building 
remained unuti lised; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL AND 
TRAINING, ADMINiSTRATIVE RE
FORMS AND PUBLIC GRIEVANCES 
AND PENSION AND IN THE DEPART
MENT OF CULTURE (SHRI K P. SINGH 
DBO) : (a) PlaDniD, Board of the Asiatic 
Society which is an advisory Board, recom
mended an allocation of Rs. S3 Jakhs 
during 1984-85 for the construction of two 
additional Boors on the existing building 
of the Society. The Society. however, ear
marked Rs. 12 lakbs (or the purpose for 
tbe said ycar. 

(b) The amount could not be spent as 
tbe plans aad estjma t'es of the proposed 

CODS trqctiOD cou Id DQt. be ~leared throuah 
tbe local a\ltborit.es due (0 restrictions 
imposed under the re.cePtly altered building 
bye-laws ot t.he Calcutta CorporatioD. The 
possibilit ie'S cf set ti'rg the work ~xC'cuted 
by the CPWD is being e~amiDed. 

Checking or Deforestation 111 Rural and 
HUI Areas 

5677. SHRI LAKSHMAN MALLICK: 
WiJJ the PRIME MINISTER be pJeased to 
state: 

(8) \\hether deforestation has become 
a problem in the rural and hill regions due 
to sh('rtage of gas, kerosene and cement 
etc; 

(b) tbe steps taken so far to check 
deforestation in rural and hi]) regions; and 

(c) whether Government propose to 
consider regular market ing of these com .. 
modities at subsidised rates in such areas 
in order to protect forests and also ensure 
regular supply 10 the pe ople ? 

THE MINISTER OF STArE IN THE 
MIN1STRY OF ENVIRONMENT AND 
FORESTS (SHRI VIR SEN) : (a) As con
sumption of gas and kerosene in the rural 
and hilly regions is insignificant, their 
shortage does not crca tc; any more deforesta. 
tion problem. Shortage of cement does not 
pose a probJem to tbe protection of forests. 

(b) Tbe foJJowing steps are taken to 
check deforestation :-

The Forest (Conservation) Act, 1980 
has been enacted to check indiscriminate 
diversion of forest lands to non-forest uses. 

Guidelines have been issued to States 
and Union Territories for the preparation 
of working (management) plans and the 
working of forests. 

The States aod Union Territories ltalle 
been advised to strengthen the enforcement 
machinery at the fieJd level. 

The ,National Forest ,Policy is, beiol 
reviewed to· provide the needed tbrust in 
favour of fordst conservation and to create 
a massive peoplets movement for tb'i'" 
purpose. 




